_Act No. XXXEH ~0F-1947
[PASSED ®Y THE LNDIAN mesmmu:m] B D

(Reoewsd the asseny oj the Govemor Genigral on the 18¢h April 1947)
A.n Act iurther to dmend:the Negotiable Instruments Aet

~ 1881,
- EEBYAS it is expedient fm:ther to ‘amend \the e
LXVIof ' Negohabla Instruments Aot 1881, for ths
188t purpose hereinafter appearing;

- It is hereby ena,eted ad follows —

1, This Act may be called the Negotmble Instru- ghort hﬁle.
ments (Amendment) Act 1947,

2. To Chapter XTIV of the Negotmble Instrument,s Inserﬁton of new _
Act, 1881, the followmg ‘seotion shall be added, Bem:%; ?%A in -
of .

’ uamely - ’. 1881, ,

“131A. The prOVlBlODS of this Chapter shell apply o |
Application to any draft, as dofined in seotion - . i

.af Chapter - )
e &flz’g‘ 4 ‘854, agif the draft were & cheque

- - Brice anna 1 or 13d:
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